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SHRI NATH PAl: Mr. Speaker, you 

should allow a discussion on this subject. 
Are you fair to us now 7 Do you want 
only one side to be presented 7 

MR. SPEAKER.: No, it is not fair to 
say that. I have given opportunity to the 
members of the Opposition also . 

SHRI NATH PAl: I am not a,ting for 
an opportunity to put a question. 

MR. SPEAKER: Anyhow I do not 
accept that charge. 

12.15 Has. 
PAPERS LAID ON THE TABLE 

FINAL REpORT ON INDUSTRIAL PLANNING 
AND LICENSING POLICY 

THE MINISTER OF INDU~AL 
DEVELOPMENT AND COMPANY 
AFFAlRS (SHRI F. A. AHMED): I beg 
10 lay on the Table a copy of the Final 
Report on Industrial Planning and Licens-
ing Policy by Dr. R. K., Hazari. [p1~c.d 

ill Library. See No. LT-1569/67j 

ANNUAL REPORT OF THE ALL INDU IN.TI-
TUT E OF MEDICAL ScIENCES & 1'RI!VEI'<nON 
OF FOOD AoULTI!RATION (AMF.ND'ffiNT) 

RULES 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): On 
behalf of Dr. Chandrasekhar, 1 beg to ray 
on the Table-

(l) A copy of the Annual Report of 
the All India Institute of Medical 
Sciences, New Delhi, for the Y4l8T 


